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CENTRAL ADMINISTRATIVE TRIBUNA
_ CALCUTTA BENCH
No. O.A. 350/014‘8812018 Date of order: 10.10.2018

Present: Hon’ble Ms. Bldlsha Banerjee, Judicial Member
Hon’ble Dr. Nandita Chatterjee, Administrative Member

- Sri Bikash Maity,

Son of Sri Ramapada Maity,
By faith-Hindu,
By Occupation — Working under Principal Director of
Audit Scientific Department, Kolkata,
Residing at : Vill.: Gokulpara,
P.O. — Santrapur, Kharagpur (L),

" Medinipur (W),
Pin No. - 721 301.
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‘ "\ ipffl?:\e/éf the Director. General
! ‘s,% Controlle‘r& Au’dltor Geﬁeféll of India
, “An&Ex-Ofﬁcno \MAB , AD
: ‘Bé‘hadur~Shah~dafar»Marg,
New Delhl'—"110'1 24.

3. The Principal Director,
Audit Scientific Department,
AGCR Building, I.P. Estate,
New Delhi - 110 002.

4. The Senior Audit Officer (Administration),
Nizam Palace,

Kolkata,
Pin — 700 020.
....Respondents
For the Applicant k Mr. N. Roy, Counsel
For the Respondents : None
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ORDER({Oral

Per Dr. Nandita Chatterjee, Administrative Member:

An Original Application has been filed under Section 19 of the

Administrative Tribunha'ls Act, 1985 seeking the following relief:-

‘il To issue direction upon the respondents to consider representation dated
13.11.2017 for promotion to the post of Auditor forthwith.

(i) To issue further direction upon the respondents, the same similar person, namely,
Sri Basudeb Pakhira got promotion and applicant is also same similar person. The
applicant's promotion for the post of Auditor may be considered forthwith.

(i) Toissue further direction upon the réspondents to consider the promotional post for
the post of Auditor w.e.f. 13.11.2017 forthwith. ‘

(iv)  Any other order or orders or further order or orders as seem fit and proper under the
circumstances of the case.”

ity
3. Ld. Counsel for the appllcant |s pr ent. 3 fﬂdavnt of service is on record.
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4. The applicant IS aggneve i dug\to. I fac hat tﬁ’ou h he had cleared the
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Departmental examlnatlon he!d~on~6w2%2@f1;:~ oF promotldh to the post of Auditor
7NN

and that his name flggrea at Sri ’:,I‘%lggd ‘gng-fhe‘ m%r,lt list, hg:h/s not been given his

due promotion to the post of’Audlter tlli""aéie, wﬁ'er‘“'é‘s promotion order has been

""\ i/ ’\\ /}/f \\' 4
issued in favour of a SImllarIy curcumstanced pers “namely, Shri Basudeb
N R TR

Pakura The applicant preferred:gaj/eraI—repr’é’s’éntatlons lastly on 13.11.2017,

seeking redressal of his grievance, but his representations are still pending

consideration before the concerned authority;

Ld. Counsel for the applicant submits that the applicant will be satisfied if a
direction is issued to. the respondent No. 4, namely, Sr. Audit Officer
(Administration), Nizam Palace, Kolkata to consider his representétion and to

dispose of the same within a specific time frame.

5. Accordingly, without entering into the merits of the matter, we direct the
respondent No: 4, namely, Sr. Audit Officer (Administration), Nizam Palace,
Kolkata to examine the contents of the applicant's representation dated

13.11.2017, if received at his end, (Annéxure A-9 to the O.A.), in accordance with -

.M‘/
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law and rules governing the field, within a périod of 4 weeks from the date of
receipt of a copy of this order. While examining the said representation, the
concerned respondent authority will consider whether the applicant is similarly
situated as one Shri Basudeb Pakira, Clerk-Typist, who has been promoted to
the post of Auditor in Level 5 vide order dated 3™ August, 2017 (Annexure A-8 to
the O.A.) and, if so, pass similar orders in the case of the applicant subject to his

fulfilling eligibility conditions to the same.

6. With these directions, the O.A. is disposed of. No costs.

STy 1i‘
(Dr. Nandita Chatterjee) &;6\

a‘/ v ‘?Misha Banerjee)
Administrative Member

udicial Member
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